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-j- [ARTICLES PURCHASED BY THE DIRECTOR 
GENERAL  OF  SUPPLIES AND DISPOSALS FOR 

GOVERNMENT DEPARTMENTS 

1090. SHRI GURUDEV: Will the Minister 
of WORKS, HOUSING AND SUPPLY be pleased to 
state: 

— f[ ] English translation. 

 

(a) the names ol articles which are 
purchased by the Director General of Supplies 
and Disposals, New Delhi for use by 
Government Departments; 

(b) the value of such articles purchased, 
article-wise, during the financial year 1961-62 
and the names of the parties from whom they 
were purchased; 

(c) the number of small scale units which 
have been approved by the National Small 
Scale Corporation of India, New Delhi, 
together with the value of articles purchased 
from each of them out of the above purchase; 
 

(d) whether the entire produce of all the 
small scale units who approached the Director 
General of Supplies and Disposals during the 
year 1961-62 was purchased by him and if 
lesser purchases were made, what is the 
reason therefor; and 

(e) the names of the articles which have 
been reserved by the Director General of 
Supplies and Disposals for purchase from the 
small scale units only?] 
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all articles except those mentioned in 
statement I. 

(b) Value of purchases during 1961- 
62—This information is not readily 
available. This is being compiled and 
will be published in the next issue 
of the annual publication of the 
Director General of Supplies and Dis 
posals entitled 'Directory of Govern 
ment Purchases'. 

As regards parties from whom the articles 
have been purchased, this information in 
respect of the orders of Rs. 2,000 and more in 
value is available from the weekly issues of 
the Indian Trade Journal. 

(c) The number of Small Scale Industrial 
Units enlisted so far with the National Small 
Industries Corporation is 9,443. It is not 
possible to furnish the information as to the 
value of articles purchased from each 
individual Small Scale Industrial Unit as no 
such statistics are maintained. 

(d) The entire produce of all small scale 
units could not be purchased as the tenders are 
considered for acceptance to the extent of the 
demands at ■hand having due regard to the 
following:— 

(i) Economy in price and reasonable 
degree of price preference. 

(ii) The nature and urgency of the 
demand. 

(iii) The capacity and past perj formance 
of the unit. 

(iv) Suitable standard of the articles 
offered. 

(e) The names of the articles are 
furnished  in Statement  II. 

STATEMENT I 
List of articles    outside the scope of 

purcfwie  of  Director  General  of 
Supplies and Disposals 

1. Foodstuffs and forage. 

 

2. Lethal Stores. 

3. Stationery stores, printing stores, office 
stationery and appliances as detailed in 
Appendix to rules for the supply of printing 
and stationery stores for public service. 

4. Mathematical, Scientific and Surveying 
Instruments and Appliances procurable from 
the National Istru-ments Ltd., Calcutta. 

5. Straw, Saw Dust, Firewood and 
Charcoal. 

6. Road Metal Bricks, Stone Marble and 
similar Building Materials, Lime, Sand and 
Chalk. 

7. Telephone, telegraph and train control 
apparatus procurable through the Indian 
Telephone Industries Ltd., Bangalore. 

8. Wooden and Cane furniture. 

STATEMENT II 

Items    reserved    by    the    Director General 
of Supplies and Disposals for purchase  
exclusively from the  Small Scale Industries 

1. Brass padlocks. 

2. G. I. padlocks. 

3. Brass dampers. 

4. Boxes made of metal (excluding army 
requirements). 

5. Sign Board Painted. 
 

6. Buttons metal. 

7. Postal weighing scales. 

8. All badges, cloth embroidered and 
metals (civil requirements only). 



 

9. Belt leather (apparel). 

10. Cash Bags. 

11. Dustshield  leather. 

12. Chappals  and sandals. 

13. Leather boxes (not army type). 

14. Laces leather. 

15. Leather  bags. 

16. Boots and shoes of types required by 
Civil Indentors. 

17. Glass ampoules. 

18. Handles wooden and Bamboo. 

19. Soap washing or laundry    soap 
{against civil indents only). 

20. Metal  polish. 

21. Scissors  cutting   (ordinary  scis- 
sors) . 

22. Coir fibre and Coir yarn. 

23. Postal lead seals. 

24. Cotton  Hosiery      (against  civil 
indents only). 
 

25. Woollen   Hosiery   (against   civil 
indents only). 

26. Keys wooden. 

27. Stone  curry    and  Stone    curry roller. 

28. Caps cotton    (against    requirements 
of civil indentors). 

29. Curtain    mosquito    (against re-
quirements of civil indentors). 

30. Wicks  cotton   (against     requirements 
of civil indentors). 

31. Bandage    cloth       (against    re- 
quirements  of  civil  indentors). 

32. Garments        (against     require 
ments of civil indentors). 

33 Wicks cotton     (against requirements of 
civil indentors). 

34. Stockinette        (against   require 
ments of civil indentors). 

35. Rags  cotton     (against   require- 

ments of civil indentors). 

36. Blacksmith hearth. 

37. Kodali. 

38. Basket cane. 

39. Lathies.      (s* 

40. Caps woollen. 

41. Belts leather and strips. 

42. Wheel barrows. 

43. Tarpaulin   (against requirements 
of civil  indentors). 

44. Brushes. 

45. Brooms. 

46. Steel   trunks   (against   requirements 
of civil indentors).] 

ROCK SALT—MINED AND IMPORTED 

1091. SHRI KRISHNA CHANDRA: Will 
the Minister of COMMERCE AND INDUSTRY be 
pleased to state: 

(a) the quantity of rock salt mined during 
1961-62 in India, mine-wise; 

(b) how it is distributed among 
consumers; and 

(c) the quantity of rock salt imported 
from Pakistan during 1961-62? 

THE MINISTER OF INDUSTRY IN THE 
MINISTRY OF COMMERCE AND 
INDUSTRY (SHRI N. KANUNGO): (a) The 
quantity of rock salt mined during 1961 at 
Mandi, the only source of rock salt in   India, 
is 153,000 maunds. 
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